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Judges (Amendment) Rules, 1970, published
in Notification No. G. S. R. 497 in Gazette
of India dated the 2B March, 1970, under
sub-section (3) of section 24 of the High
Court Judges (Conditions of Services) Act,
1954, [Placed in Library. See No. LT-3220/70]

Delhi Motor Vehicles (Fourth Amend-
ment) Rules 1969

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
IQBAL SINGH) : I beg to lay on the
Table a copy of the Delhi Motor Vehicles
(Fourt.h ﬁmmdmmt) Rules, 1969 (Hindiand

blished in Notification
No.F. 3 (4-9)!69—'1‘11. in Delhi Gazette
dated the 16th March, 1970 under sub-
section (3) of section 133 of the Motor Vehi-
cles Act, 1939, [Ploced in Library. See No. LT-
3221{70].

13.25 hrs.

DEMANDS FOR GRANTS (1970-71)—
Contd,

Ministry of Steel and Heavy
Engineering—Conid.

MR. SPEAKER : The Housc will now
take up further di on the
for Grants under the control of the Ministry
of Steel and Heavy Engineering.

The House stands adjourned for lunch
till 2.30.

13.26 hrs.

The Lok Sabha adjourned for Lunch till half
past Fourteen of the Clock

The Lok Sabha re-assembled after Lunch at
Thirtyfive Minules past Fourtsen of the Clock

[MR. DEPUTY SPEAKER in the Ghair]
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DEMANDS FOR GRANTS, 1970-71—
Contd.

Ministry of steel and Heavy
Engineering—Conid.

MR. DEPUTY SPEAKER : Shri K. P.
Singh Deo.

wt TWTEAAT WA (934T7) @ IyrsaE
AEITT, g9 UF 9gT & qaws fAdma
F@IE 1 J491 fF g 9AY § fF fagm
1 #wgetT 7 fage wifgw w1 gmw
4 FI w2 arg frar ¢ fow o 9@
T FiuEr gt A Wy e fear oan
feT o7 gaz i & fr $ifg w1 =S
Ffauweay fom ) TW|WE
wfan wigg off & S agt wr go §
a3 wfafafs @=a s9 qg-w41 &
fomir ar | Y F A agar g fr fee
FAa+T 1 gawa 347 § 7 & qq¥ qfoy
Fggawg ¥ ToF a1 fadw Fwar g
s agar f& g TEF A § gt
QYT q4E 21 #A 5w @Eew ¥
Ffan adema T mE Aifew wvEa AY
fea @ afeq -sasr et aff frar
1 safae & AreE wrha @Ee ¥
919 g |IL TG AEAT

MR. DEPUTY SPEAKER :
your say. Shri K. P. Singh Deo.

You had

SHRI K.P. SINGH DEO (Dhenkanal):
Mr. Deputy-Speaker, Sir, in the limited time
at my disposal, it is not possible to do justice
to such a vast and important subject of steel
and heavy engineering. But I will do my
best to highlight some of its important aspects.

We have been asked to sanction about Rs.
89,27,03,000 for the financial year ending
3ist March, 1971. This is quite a tidy
sum of money by any standard and, specially
for our country, it is quite a substantial sum.
Before sanctioning it, it is imperative on
our part that we should critically examine the
performance and the functioning of the
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departments under this Ministry.

Steel is a very important and all-pervasive
commodity which is utilised in npearly all
manufacturing concerns, in agriculture, in
railways, in defence and in other important
scctors, Right from the beginning, there bas
been a total lack of under-standing or may be
lack of seriousness and there has been an
indifferent attitude towards this subject and
Ministry. There has been a total lack of
continuity of policy direction at the highest-
level which can be judged by the perfor-
mance and fact that, right from SHRI K. C
Reddy to Shri K. C. Pant, incumbents have
hardly stayed for more than 2} years
and, I hope, my hon. young friend who has
a technical background will bring a little
stability and will improve the functioning of
this Department.

As you know, stecl is the barometer of
economic standards of any country and, every-
day, we read about fall in output, shortage of
steel, unutilised capacity and lack of supplies
which reflect the overall economy of shortages
in the country. In this context, the long-
term projections for iron and steel take an
important di i With the limited time at
my disposal, Iwill not go into the details.
I would only refer to the N.C. A. E.R.
Report on both long-term  projections of iron
and steel and the transport requirements of the
stecl belt, that is, Madhya Pradesh, Andhra
Pradesh, West Bengal, Bihar and Orissa. The
transportation problem there is very acute. If
we are to thrive in a competitive export market
of the world with our steel and iron products,
we must develop our modes of transport and
link up the missing links to the ports, the
hinterland and the steel plant areas, like,
Paradecp and several other places mentioned
in the reports.

Going through the Annual Report on the
chapter on Production and Prices and Export-
Import, an impression has been created that
the output of saleable steel has been better
this year. What is the criteria on the basis
of which it is said that the output has been
better ? Itis relative to the production of

last year which is a miserable amount. I
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think, a technically-qualified man like Shri
K, C. Pant should not sit on his haunches
and be satisfied with the progress which we
have made as far as production is concerned,
which is far below capacity.

Now the Government have decided to raise
the price of stecl and the report once again
is an essay on hopes and platitudes that
everything is satisfactory in this country and
no adverse effect has  taken place as a result of
the increase in steel price. Thisis a traver-
sity of truth because it has bad adverse reper-
cussions in different sections of the economy.
It has sparked off adverse reactions in the gene-
ral price system, in the engineering industries
which were just picking up after recession
and all ancillary industries.

This rise in price has been brought out to
offset the huge losses of the Hindustan Steel
Ltd. and the Government of India have
becumea party to the defence of the losses
and g indiscipline, lack of
co-ordination and corruption and inefficiency
of the public sector undertakings, and the
people who are going to bear the brunt are
the consumers and the common people. I
wonder if this price increase could not have
been avoided by reduction in the excise duty
which would have left the steel plants with
savings and more sales realisation.

On imports and exports also the same old
story is narrated in this report. Yet we find
that there are shortages of steel and there are
huge imports into the country. In this
respect I would request my hon. friend, the
Minister, to have detailed project reports on
potential integrated steel plants and decide
immediately and act upon where they are
going to locate the stecl plant in  the Fourth
Five Year Plan.

AN HON MEMBER : In Salem.

SHRI K. P. SINGH DEO : Salem is one
of them. Hospet, Goa and Vizag are the
other places suggested. The present Govern-
ment of Orissa has also submitted a memo-
randum in this respect with regard to Bonai

and Nayagarh. In Orissa at Talcher an
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Hindustan Steel Limited is the strained
industrial labour relationship and the labour

industrial complex has been isaged
when the fertiliser portion of it has been com-
missoned and right from Dr. Chenna Reddy,
Shri P. C. Sethi to Shri K. C. Pant we have
been trying to see that the pig iron plant
also comes up. 1 would like to have a

ical from the that

he will expedite the matter.

If you are to bridge the gap between our
demand and supply and raise our export
potentialities, then we should take advantage
of the technological advances in the steel

troubles ; This has been the malady and the
bane of all the three steel plants, Rourkela,
Bhilai and Durgapur. Government is supposed
to be an ideal employer, but the Government
in this respect has failed to get the coopera-
tion and the participation of labour in the
management of these undertakings and to
make it a success.

S0, I would urge through you, Sir, that this
Government should take all concrete steps to

sec that there is  more cooperation and labour-
relationship is improved in the

industry which have taken place in d
countries. The need of the hour is to have
port-based steel plants and mini steel plants
as they have been called. In this regard
there will have to  be a slight modification in
the Industrial Policy Resolution because these
mini steel plants will bave to be in the
private sector also and these will cost Rs. 18
to 20 crores. Of course, I do not want to
go into the details of the economics and I
would be glad to discuss with the Minister
some time later, Now I would like to come
to HSL.

Reading the report, the first thing that
strikes one is the satisfaction of producing a
little more than the previous year. Then we
eome to the fact that it has been running at
a loss of Rs. 40 crores last year.

crores loss is not actually Rs. 40 crores. Itis
a misnomer and a fallacy. Having invested a
thousand crores of rupees which would have
given a return of 5% on  investment, it would
have given Rs. 50 crores. Instead of our
earning Ras. 50 crores which would have been
an addition to the ways and means position of
the Government, we have lost an additional
Rs. 40 crores which mesdns that we have lost
about Rs. 90 crores. The total losses till date
are about Rs, 250 crores. May be with the
Rs. 250 crores we might have had th

steel plants and that productivity increases.
The multiplicity of trade unions in these
Plants is also ane of the reasons for these labour
troubles which should be removed as soon as
possible.

Another reason for the losses in the Hindus-
tan Steel is this. First ofall, Bhilai was badly
planned ; it was unrealistic as far as product-
mix is concerned and it had no bearing with
the requirements of the country or the consu-
mer. We are producing something which is
only needed by our Soviet collaboration and
they have dictated terms to us. Sir, in this
respect, I would like to refer to an  Article in
The Citizen to which our hon. Steel Minister
is very fond of contributing. This is from
an article by Dr. M. N. Dastur an eminent
steel expert entitled “‘Collaboration at India’s
cost.” This appeared in The Citizen dated
11-4-1970. With your permision I would
like to quote a few paragraphs, He says:

“First, knowhow or expertise already
available in the country is totally ignored
and Indian experts are repeatedly denied
DE ities to ponsibilitics for
prajects.”

Then again :

“There is a feeling in certain Govern-

ment circles that India cannot offend

steel plant and we could have given employ-
ment to another 10,000-14,000 people and as
a result an  infra-structure would have
developed with the ancillary industries.

Secondly, the other glaring feature of the

forcign aid-givers by any i e even on
legitimate Indian  participation in the
engineering of foreign-aided projects.”
Again he says:
“Itis & sad commentary on the con-
duct of our country's affairs that our
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timidity in obtaining foreign loans has left
the country open to foreign pressures.

Foreign aid, all said and done, is
commercial credit and both the principal
and interest on it will have to be paid
sooner or later. Moreover, it is costly and
Yet it has been allowed to be
frittered away in high cost prestige pro-
jects of doubtful utility and effectiveness.
Examples can be multiplied which give
ample evidence of the indiscriminate use—
and criminal waste-of aid-finance both in
the public and private sectors, which in a
poor country like India is tragic”.

scarce.

There is a lot more, but I don’t want to go
through all of them. There is one more
quotation which I will give. It says:

“The generalist manager with no pre-
vious association or experience of the indus-
try is the re-fore an anachronism.”

This Government is very fond of removing
anachronism from our country. I hope they
will take this suggestion which comes from a
very reliable and a very qualified manin
Steel, who has made a name for himself in the
United States, who came to India at the invi-
tation of late Pandit Nehru, and I hope they
will see t.hat HSL and other such public sector
undertak are headed by h ats who
know their Jobs Even our good Soviet friends
have technocrats on' top. Mr. Kosygin
himself is an example.

Then, in Rourkela the same malady is
there. Although itis well planned so far as
product-mix is concerned when , the question
of expansion comes up our oollabontors doa
lot of armtwisting, because it gives us sophis-
ticated technology and we become potential
competitors to them. Durgapur, although
well-planned, due to industrial relationship
and poor labour management, is in the losing
end. Ihope the Minister will take personal

interest and see that this plant will have better.

labour-management relationship.

While I am on Durgapur, I would like to
have a categorical assurance, as also the reac-
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tion of the Government, as to whether with’
regard to the Alloy Steel Plant expansion the
Government have come to an agreement to.
give the consultancy to one of  our Indian
consultants. I believe that there is some
hanky-panky going on in the Ministry and
this gentleman is going to be deprived of the
consultancy. I hope that the Government
will not repeat the Bokaro story again but
they will utilise our Indian scientists and
technologists only.

I would like to know as to what are the
concrete steps that the H.S.L. have taken to
raise the productivity in the plants and what
has been the role of the State Governments of
the respective areas where these three public
sector plants are situated. And what is the’
attitude of the Government of India in this
regard ? Have they taken any action in im-
plementing the Act of Parliament, with regard
to the Industrial Security Forces Bill ?

The cost of production of steel is very high
in a country like India which has u-on~ore,
coal, lime-stone, dol and refr:
abundance. And itis a sad reflection on thc
way these things have been going on in the
H. S.L.I would like to know from the hon.’
Minister as to who is going to be answerable
for this colossal loss. Isit Shri K. C. Pant or-
is it the management or the Chairman of the-
H. S. L. who is responsible for this? This
burden of loss is going to be put on the com-
mon man by way of additional taxation or we
may have to go to the Nasik Printing Press for
putting further currency notes into circula~
tion.

In this respect I would like to know as to
what is the reaction of the Government to
having different managements for different
plants as each has its peculiarities. As far as
I know, itis the present management of the
steel plants, having centralised managing
system, which has brought all the steel plants
to this situation. There are lots of avenues
where savings could be effected, as far as
losses are concerned, I am happy to note that
in the report there is a mention that invento-
ries have been reduced. I need not go into
the details of it. It is well known that if
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inventories are reduced it will bring down the
capital cost and effiect savings.

Before I conclude I would like to mention
about our Bokaro Steel Plant, about the sordid
state of affairs and perfidious acts of Bokaro
Steel Ltd. and the Government of India by
which they sacrificed this country’s interest,
integrity and the country’s technology. In
spite of the fact that we had the expertise and
the technology, we succumbed to the pressure
of the Soviet Union and gave the consultancy
to Gypromex. Alot of fanfare has been made
about C. E.D.B. which isa new organisa-
tion having the designing facilities. Apart
from that they do not have anything else in
this thousand crore project. I would like to
know whether this Ministry is i i in

ising the employment potentials for the
Indians or whether these Rs. 1,000 crores are
to be speot on cmploying the Soviet techni-
cians at the cost of India. The ratio for
every technician in the field, scven persons are
needed to back him up to solve the technolo-
gical problems. As a resultof the consultancy
between the C. E. D. B. and the Gypromex,
the money— Rs. 1,000 crores—that is going to
be spentis going for theiri. e. Sovict bene-
fit. The technology we have got is out-
dated. The capacity is too much—vis-a-vis
production and requi and a longer
going to cost us more, This delay, asitis
has already cost more than 100 crores of
rupees for Bokaro. And when the finished
products come up, they are going to cost more
than silver, gold and other dearer commeodi-

tles.

One more thing 1 would like to know from
the hon. Minister is this. The wrong which
has been done to our Indian consultants must
be rectified. It is not too late to do anything
when the question of the country’s interest is
atstake and I think thit the hon. Minister
can reconsider the question and say whether
Dastur & Co. cannot be given the consul-
tancy which was promised in Parliament in
1964, on the floor of this House, by the Mi-
nister of Steel. And I hope that the Minister
of Steel here will keep up that assurance
given by the Government of India to Parlia-
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ment and the country.

SHRI KARTIK ORAON (Lohardaga) :
Thank you very much Sir, for giving me this
opportunity. I would like to say something
in connection with the Demands of Steel and

Itis not the Demands which matter. In
Rs. 89 crores, it does not matter if it is one
crore more or less. What is important is to
sce that whatever is invested gives a reason-
able dividend. That is what matters. We
are concerned very much with the return.
Whatever money is given in the form of
Demands is not material.

It should be a matter of great concern for
our country that when our people are starving
in the streets we are spending 50 much money
over these public sector units, thousands of
crores and they are all running at losses.
Sometimes we think that this is because of
labour trouble ; some other time, we say it is
tecthing trouble. Tecthing trouble may cause
diarrhoea in children. But to conclude that
whenever there is  diarrhoea, it is due to
tecthing trouble, is wrong. Even after 5 years
and 6 years thercis tecthing trouble. Even
after 16 years there is teething trouble ! This
sort of approach should go. Guidelines must
be laid down on investments in regard to the
returns they should yield. We must see that
it is not less than 10 per cent of capital outlay
after three years of going into production ; if
itis a loss Government must sct up an expert
committee to go into the details and find out
the causes which arc leading to those losses.
These things are very scrious and we must
attend to them.

As a matter of fact, in the public sector—or
for that matter, in any factory—what are
material are men, money, machines and
materials. But among these, men are more
important than anything else.

SHRI G. VISWANATHAN
wash) : Isit?

SHRI KARTIK ORAON : Definitely,
men of character. Such men must be put in
these public sector units, In any organisa-
tion, unless we give proper attention to the

Jection of suitable p 1, we will not be
able to do justice.

(Wandi-
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But what is happening today in the matter
of sclection of public sector Chairmen, for
example? We keep the post vacant for six
months and then finally appoint somebody
from somewhere. There must be a cadre of
engincers  in our country. After all these
things can not be done in our industrially-
oriented country, unless there is All India
Service of Engineers. There must be an
Indian Service of Engineers. There must be
a seniority list and selection must be made
from that. But that is what they do notdo.
Somebody is picked up from somewhere and
appointed Chairman.

What is happening today? These Chair-
men are the followers, rather the exponents,
of the principle of not ‘whio knows what,” but
‘who knows whom'. That is the trouble.

SHRI G. VISWANATHAN : Let him tell
his Ministers.

SHRI KARTIK ORAON: They follow
the principle of ‘not whatis right,’ but ‘who
is right.” That sort of thing must be stopped.
What the eye does not sce, the heart does not
gricve about. I have seen for myself things
both in India and abroad. That is whyI
can say that I feel so much concerned about
our public sector running at losmes. Why
should they run at losses ? We cannot aflord
it. The first basic reason is loss of national
character right from top to bottom. That
must be set right. The people at  the top must
be above suspicion. That is my contention.

1will give an instance. I applied to the
British Transport Commission for a job.
There were three categories, A,Band C, A
being the lowest. I qualified for B and ap-
plied for A. They called me for an  interview.
‘Whenever you get a job, you are told: ‘You
come at 10 O'clock. Such and such time is
working hour; such and such time is lunch
time’. When they do not want to give you
the job, the employers generally say, *““We will
let you know”. 1 was also told, “We will let
you know.” So, I thought I was going to get
a very good regret letter, saying, “Thank you
very much for taking interest in our concern,
but sorry to say that we have nothi
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to offer you in keeping with your qualification
and experience”. So, when I got the offer, I
threw it into the waste paper basket thinking
it was another regret letter, but after a week,
the Chief Engineer rang me up in the place I
was working, and asked me whether I was
going to accept the offer or not. 1 explained
to himn the position. He said that the offer
stood and asked me to join. So, I searched
for the letter and found itin the dust bin.
To my great surprise it was an offer. I had
applied for category “‘A" job. They gave me
a Designer’s post instead of a Design  Assistant
(category ‘A’), witha salary of 300 more.
I thought there was something wrong. I went
to the Chief Engincer and told him that I
did not ask for it. They said it was all right
and they gave me three increments on top
of it. I thought there must be some clerical
mistake. I went tothe Chief Engineer and
pointed it out to him. He said that when
they committed a mistake, they stood by it.
I asked him to checkup and said it was em-
barrassing for me. He called for the file and
showed init, “Suitable for post of Designer.
Three increments may be given” and asked
me if [ was satisfied. I replied in the affir-
mative, and when I was about to go, he asked
me to sit down and asked if I was a Common-
-wealth citizen. I said, “Yes”, and he told
me with pride, “We are British, I would not
like to do anything which is not British®., I
want our Chairmen to feel the same way that
“they are Indians and that they would not
like to do anything which is not Indian.”
That is what is wanted in this country.

15 hrs.

Therefore, I want that in the selection of
our Chai , the i care and cau-
tion should be taken. It is as reflection on
our country's character that whosotver goes
to the public sector as Chairman starts
practising favouritism, nepotism, provinci-
alism, and all sorts of—isms. That must be
stopped.

We must realise that foreign collaboration
howsoever alluring has always got a retarding
effect on our npational effort. While we get
i 1 know-how, we must be

P hni,

s
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prepared to be self-sufficient in all matters,
‘self-reliant in technical know-how as well
‘What have we done about it so far? Today,
the practice is that you get a number of
foreign cxperts for one year. 1 had been
fighting for this in the Heavy Engineering
Corporation with the Chairman while T was
there. Instead of getting so many experts
for only one year, why not get a small number
of experts for a longer period ? Because what
happens is that they take three months to get
used to the job, they work for another six
months and for the rest of the three months
they are preparing to go back, their mind is
on going back. So, actually they work for six
months and get salary for 12 months. And
thefabukmsnlmu alfmd to them is wvery

aging to our eng by comparison.
Therefore, although I do not want to dis-
ge this foreign expert 1 it should

‘be cut down as far as possible,

1 feel very much disheartened that even
today there are ICS and IAS officers ‘in the
public sector, What are the blooming engineers
doing ? Whether the projects lose or gain,
they will not be exonerated of the blame by
this country. Nothing can excuse the engineers
of this country, because the people will say
that it is the enginecers who are responsible,
they will not say that the ICS and IAS are
‘not doing anything. Therefore, the public
sector under- taking must be headed by tech-
nical men. If they were really intercsted
in the public sectors, the Government must
cmwmlndlanScr\-'lccofEngmocn

The Industrial Policy Resolution of 1956
says that projects should be located in  differ-
"ent places so that regional imbalances may
be removed. But it is being worked just the
other way round. Not only that. Wherever
public sector projects are located, the people
are not getting the jobs. What about the
"HEC? That isone instance. Tribal people
had given their lands and lives for this. That
is the sad plight of the people. What type of
resolutions is it if you frame policies but could
“notimplement them?  What is the good of
having this sort of policies? Therefore, they
must keep a careful eyc on the Industrial
Policy resolution and implement it as far as
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possible and as carly as possible. The local

- peaple are not getting anything.

Finally, our task is tremendous and the
problems are so deep rooted in poverty and
backwardness, etc. That without a supreme
effort from the public sectors what we had
dreamt before and after Independence will
never be achieved. It is a big challenge and it
can only be met with an effort which is no les

lutionary in character. Therefore, I hope
the hon. Minister will give serious thought
to whatever have said and implement them as
far as poasible.

=t TWTEATT et (92AT)  IaerE
wga, fel ot g A wifg 95 @
sgen, e, ¥F o@fE F oqErd
v fadr FwEr B0 Sf ¥ 9@
sA1gT 91 wFar & 5 s\ W Feaar
wqfamdl § < #17 &m0 feaar fager
g 2 AfFT avEe WA Wi fE
20-22 g9 F AAE F A@ A gwA
o9 AW A HgT, €N, I, FIaAr anfy
auw i F @Y gO A, awr 2w A
sqfaarsr aff amr afes Iw2 gwil iy
¥ A5, o w9 aifs qAw qwg
neafeni G 1 W &, @ D &1 R
FI9-E19 GAR 3] A CHRIFAFIT q97 Gof-
T 1 fav@ & W g1 Tar safva g
g & Fs gvwre & Hifa 2w % gwsEre
A Agl }, 99§ 7% g9 a¢
UTIATE FT A0F FET G IFHr AfY
fegeara 8 dofmg &1 famfor 53 9y
g\ A A g A o @A
W & agT & won # Argr A 3ewa &
FIEE g AT gm¥ ggt # AW

g g T @t S gw W ¥ swar

Wg A TEI@ FT AWM gL Ay At
A9 1 K wrAar g o adr W gw ww
wEIFT T W 99 s F wE
Wﬂﬁmﬁaﬂ‘lﬂﬁ-—«rﬁaraﬁgma:
THET FATAIGT TBT B AIHIL KT AT &
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FIT 1 AT GTHIT AIYT A, T
arfe & qrusr & Frd qgeAr SEAr &, I°
aF geRl F1 gEAET ST A A
Tg gataidt difq w1 af 7% g9
# gmaaidr Aifa w1 q1% 9397 )

F7o & A0 A FE weg gay & @
F1 a7% ¥ 9 A w7 @ Y 59T
agi geqTa FILAT A 9F | 59 fAg
Flamsar swaa o1 & fr 2w & foa
st % faggraw #, &1 @gt ¥ 3@V @9
fed o1 gwa § 9@ TOE FAEA
aarg o, @ife gara @ safa FT 8 |

Fos g ard G & feafexr &
FgaT 91341 § | gL ¥W § o qAETR
F fat AT sarErd ® e §, TR
¥ ey TS, w7 A AAEY & wE™
o ag qareg @ F WG, A
I & a@w #1 a5 auae qifama
Ffrg 3T FTHT 9T gHAT FT W |
Tq s ¥ g ¥ A ¥ GEN
SHAFT AT TAAE S I@AT FEWEAT
ar, afs a4 I gardr ara ag g
& AT AR 7 wifes a9 A A,
gt awwR gifaga gfrad 1 9 g
gt 1 Afaaa gfva AT avg wraET
2ot %Y 7z Af7 & fr Frrama Y w1
area-fade a9 @ grEEgad I
qz 9a# fad@r =1 &w F@ F faq
3% ez w1 97, Frawr gg@ fergema
7 fetr & goam sread, O AT
gfrafen FIORaT AR A F AT F
Froary & faafor & faam &4

gg @ifs % agaTe ifgga g A
1964 ¥ ST F FEAA H gATL @19
grgtar fear 1 F@ A H g S HE A
gifaga-faaet sfamwr g §, @39
qréf st gat @, gaw wgar g fe
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sa mat g suET f W, I F-
A AT R A G R R A
a3 ¢ 5 wwi @ @ & 1 wmw I
# 1.7 fafsaw =7 seam & @war &
fAT 590 FTIg §TaT FATF FT GFAT 7,
fE @9 760 FIE ¥947 &Y TAT § | gAY
Tt # 4 fafags =7 w9 9@ &
faT 770 F3re waar Faife frar mar
ar, S 49 9 7 1090 FII¥ §IIT 3T
wyn g R FAT AT 3 7 Fav 39% P
Aifaa s FfagT sFElg § ar w9y O,
st 33w 20 1T 99 famr & ga%
e, foegia aaqeaa fear, faad wrew
ag @3t agr ?

sew maw g R @ fad,
TIHAT AT gAY & Frewm a7 4,
g1 9ta TG 919 27 A A AAAT F
fag 200 0% wwar &< gar ) IF
g @@ A w7 qgmi ag g 2,
FFA & sromm 7 ofy g9 v =
e &1 gwar § fag 270 0T Wy,
safg a9 70 F07 9d afas, &F
T &7 daar gar &1 q For g At
o Ty w39 §, IAFT A I aw@A
F A gy A

wgt a% & g 1 gFae g, IO 39
fro grwér & s fargeam & ot arame
famar Tifgw, a8 aaq o 78 fa=ar
TAFT FGTT AT g7 FT ALHC AT ITF
FEAL AR}

forst #1 2@F & gar wwar § f5
difaga gfaaa &1 | A& 27 Fro-grHe,
affaqdiz 1 91, fa"d & ag 70,000
AR IH g1 WA gEN § fggem
£ aET &1 1,54,000 =z ;iF-wrHrA
I ar, 37 Y aF 397 Fae 18,000
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[=fr TeEaTT et

& fam & 1 zefe wm#d faeemm &1
R Hifgma g &1 @ifs T8 g,
afes e @t Aifa o @@ &
garRard s doftafaat & wgdw €4

7z W@ g wmar g 5 @ifamw
Fageesar 9T fAdT 0 & F10 gwTUr
gy gw weaew ® aen-fnie adt @
qrem

st glo ate @ (wWrmda) -
wraAT ager gifagg gfeaa & @e fad
gu

ot THEET ATeNt ¢ & gg Far @
g 5 aifaaa gfvge 5@ 39 % w53
@I &, &F AT A¥4T SRA § AR ag
gOd AmE AT @ R Afew gl ¥
o af g, ¥ WwAHfw W
g @A

forg ag @< 7 Hifqga  Fwgee
F ar ¥ gumiar fran g, 9@ 9@ |
dT FTET F g9 IAH0 aEwar §
FTEL Gz FFOAEl F} oagEdg & af g
IR 78 9717 I I7F g FET TP
T gATY AW oF awa 0% § aifEma
gfaga # A &9, Afagafaddr
#R garAare-fairdt AraTel W wgwTy
a fafgg @rgt & qoga @ &
S &1 91 @ 1 G F gg
AT I faam & s ST @ woa g §
¥ Fggdt v $araerd & ary Sifags
gfa £ et 1 SiF @l T §—
aov feeit & at & e s §, Afew
S IA I IAN A E, ar ¥ auw fay
TWH aw A A AT aFTE1 gHo fo
o ¥ AT AIA F9GT &, HTHTT ITET
Y 9T ITH AT HLTE | T8 T FTHL
YT 3T +T F=TaEd § 1 a5t 9 e
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Hifaga gfma @i avg gwTorETdr A
1 et 3 Sfam AR, oY awqw
gL arer § | IAF @9 gArdy Ledv
A qgft wfgy | IFF A 9@ O F™E
gHrEe T g, 9% T § g aw<
g, afFT famard & |rq FF | Y wEw
g faaet 8, ag g e w4 fge
A S weT Tg famdr @, IEH AW
™ AR Y 3 FE

aTrET § uF A7 wfEAE @ w9
FHFR A A RGRI@AFTEE, ¥
aagd & g9 AEW B A A
g waRINaER gy A
g & gagd § adary qagar g gIH
FZa 9T 1 famara s 8, AfwT ag
worgT et &1 agdrn adf Far et
8\ ag mawas @ 5 aweiT gfraat a
FEANT ST FX AN T FgFA A1 faar
FRAT O T@r FT A A g,
T ag SAFT AT A AW F7 ghaaat w0
FegiT AT fag@g g $3

wgt a% ¥ Sonfrafon soRe w1

mz'-—-
ot o ww (IA9) - @I g

st TRTEAT et I9E §g gan
gaT & %1 9% 37 WA A% W
et mrag e AW 5w
¥ awm A 7 5T ifefgam dfrefrea
AT gt W § AT § 7 9w g
# 5@ Aifa o T4 91, A e SEy
sy &% § {ofifrafar & seary
wi ! qw ag € ¢ fr g9 awg
TR R At geffrafar sreeny §,
ITW HFAT F OFAA 25 @ES @
TRAM A AT AR E? zEer &g
Magd fr aren-frdwar Faw e aw
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& wifaa Wit smag A afr g e
TFQ FIwET W W F Sfgefaed,
zre, fagen anfe & el § g gaw
gIaM AT F? e gw @ Afa 9T
T EA FR 94T FRA TFESA gEA
w1 Y N, N Aw-FriET £ AT
W FW FT qTHT AT gE ? g @
TR

AR, g foifrafcr s ghean
¥y, agt 1967 ¥ wa€w F wrgdi I
TG FTEET | UIE F a1% Tgr w feafa
¥ 1w a% geed Ag fear e agl
& o1 gfean greards § I7F gAata ¥
qITGT AT TF A9 AGI FT | AT g
gm TG g & s fag w1 aem
FTAAT GATE | g AT g | AfH 19
% I°% g9 fag &t 9% famaraary
g o gt fgewa T ana g1 fR
¥ g% v § T gir Afag & AW
fer aYF o o gU AiF AR AR
W | TH GHEGT T GRIHIA AAT TF

agt gam

farraT 7@ ¥ U H 0w 5w gl
@t 5@ @ ® IF) @ TG IR
frT U AfFT @ TR X FEA TG
fraT TAT | TTE AGAL AN TG 45 FT
qifafrag F@ &, 96T F JO0 F qUI
5 ¥ & g% gfaa & arg faw #X
W T FE £
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sfee i @F T1d@ AT FgAT ATRAT
g1 wraeg T &9 F FREAW A
w19 F3¥ § A F @ § w7 FQ
&, genfaafar & FTCEM | F19 7 §,
gAST AT W ATH HTIRT AT AT

ifeq | AT A FIT FAFAT ¥ "

faare Fifow, sgggfs & @@ fEER
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Fifwg | & Shfrafor soes o
F yWIfE o & v & 78T §
geaTE FT ) & I a¥s = afeg )
st AME & ST AT A AT A §
ag A9 g0 *1 fear @ 99 gwa ¥ 9
At fear s 1 ®ur fdee & e o gt
AT § 39w WY 1T IART gEaTd HT
& &Ud & qgg Hfaw o

SHRI P. K. GHOSH (Ranchi) : Mr.
Deputy Speaker Sir, just now my friend
Mr. Ramavatar Shastri  has  mentioned
that in HEC the management is not doing
anything to settle the Mouslim employees there.
I say it is an absolutely wrong
because I myself represent Ranchi and HEC
area and I was also associated  in rehabilitating
Muslim employees of HEC affected by 1967
riots.

Sir, the rchabilitation of the Muslim em-
ployees could not be an administrative decision.
It is not a question of production of steel or
iron or doing something like that. It isa
buman problem. One hasto do that in that
manner. The Minister could have ordered
that all the Muslim employees should be
rehabilitated.

§t TR West : AEAE aEe
Fmrag WE ? W wERw an gy A
oY § fF agh Faw awes ¥ g
F g9 fq9r @ @@"ET FO4Ar
@ agt F W FETEes  gaew
§ v gfma § e A g
war, @t gard gfvaa @ sawr | T8
g Az faegw v dw @

g----{m)...

SHRI P. K. GHOSH : Mr. Deputy Speak-
er, Sir, for your information I can tell you
that already 50 or 60 families have been
rchabilitated. As T bave said, it was a human
problem. We had to wait for the proper
climate to rchabilitate them. It is no use
just putting them into different quarters
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without having proper cli and without
having proper cordial relations with the other
communities. Therefore, we had to create a
proper climate, We had to tAke help from all
communities and now if you want me, Sir, I
can say that we have been able to convince
the Jan Sangh people that no scparate colony
is going to be given. We have chalked outa
plan for proper rehabilitation and as per the
plan rehabilitation is going on. We are
getting the cooperation of all sections and
communities. Even the Jana Sangh people
are cooperating in getting these people
rehabilitated in  their respective residences.
There is a good climate. Rehabilitation
cannot be done by force; it has to be done
by persuasion and proper understanding
which my hon. friend does not understand.

Coming to the other aspects of steel and
heavy engineering, it is very unfortunate that
all the undertakings which are under this
Ministry are running at a loss for which this
poor Minister has to hear criticism on the
floor of the House every time for no fault of
his own. I must say that since Shri Pant has
taken over, heis running the Ministry very
efficiently.

AN HON. MEMBER : And incurring
loases.
SHRI P. K. GHOSH : Losmes are for

different reasons. On his part, I should say,
he is a very cfficient man and is doing his
utmost to see that the losses are minimised.

SHRI CHENGALRAYA  NAIDU
(Chittoor) : Operati ful ; patient has
dicd.

SHRI P.K. GHOSH: It is not that

You should have the patience to sce. We hope
that under his able leadership he will be able
to minimise the losses and run these under-
takings very efficiently.

One of the reasons for these losses, apart
from various other reasons, is the frequent
change in the Ministry. One man comes and
goes ; before be can have a complete grasp of
the subject, he is trapsferred to some other
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Ministry. Let us hope that Shri Pant is at
least kept in this Ministry for a few years.

Other reasons for these losses are the ineffi-
cient top managerial personnel drawn from
the general administration who do not have
any idea wh  of running _industries,
the top heavy ad ion, dish top
officials and labour trouble,

SHRI D. N. TIWARY : What is the dis-
honesty of the top officer ?

SHRI P. K. GHOSH: I will come to that
and will cite an cxample.

It is very unfortunate that in most cases we
have taken officers from the administrative
pool who were trained under the British and
who do not have any national feeling. When-
ever they are put in charge of some public
undnl'!ah.np first of all they will arrange for

for th Ives. They will put a
big club investing alot of money in it ; they
will have a guest house ; they will put half a
dozen employees as chaprassis and drivers for
their own comfort and amenity. Not only
that, they will create posts and appoint some
friends and relations to them. Thatis how
we find top heavy administration there.

The managerial personnel are mostly out of
headquarters. For example, the Chairman of
Hind Steel ains out of headq s
for 25 days in a month. He goes abroad very
frequently and hardly remains at the head-
quarters,

Many of my friends are in favour of giving
autonomy to these undertakings. But
my without accountability will be disastrous.
With the type of people that we have, if we
give them autonomy, they will spend more
money on their personal amenities; they will
take certain decisions the benefit of which
will go to the top officials. Therefore, I am
aguinst autonomy. They will make mistakes
for which we will pull up the Minister who is
not responsible for those mistakes. Therefore,
if at all we have to give them autonomy, we
should give autonomy only to the extent of
internal management ; for important decisions,
the matter should come to the Ministry for
the approval of the Ministry.
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Then, these officials do not have any regard
for the Parliament Recently, there was a
meeting of the Consultative Committes on
Steel and Heavy Engineering during the
inter-session period at Bokaro and, while the
meeting was still continuing, the Chairman
of the HSL just walked out of the meeting
without caring to take the permision of the
Members. This is how we find they do not
care for the Parliament. If they are given
autonomy, they will not even care for the
Mini

I was talking about the dishonest officials at
the top. Recently, there was an inquiry by
the C.B.I. into some cases in Durgapur Steel
plant and it was found that a number of top
engineers were involved in corruption whereby
the Durgapur Steel plant lost a huge
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found responsible for these things should be
summarily dismissed.

SHRI MANOHARAN  (Madras
North) : Mr. Deputy-Speaker, Sir, I thank
you very much for giving this opportunity to
say a few words about the Stee) Ministry and
its administration,

First of all, I must say, this Ministry which
is very vital in the industrialisation of this
country is being beaded by an able Minister,
Sardar Swaran Singh, asmisted by my good
frieod and dynamic man, Shri K.C. Pant, and
helped by a very energetic youngman, Shri
Qureshi. So, I think, the Ministry  will
deliver its goods. Let me wish so.

As you all know, the raw materials for the

Unless we stop this corruption in public sector
undertakings, it is very difficult to make these
public sector undertakings run on profit. We
should, therefore, engage more C.B.I. person-
nel to check corruption in the public sector

jertakings and, wi we find any one
responsible for corruption, he should be very
scverely dealt with.

Lastly, about the labour trouble, in Durga-
pur,l.hc],ahmxrtmubl:ilduew an abnormal
political climate there. But in many cases,
the top officials are responsible for the labour
wrouble becausc of their attitude towards
labour. Thesc top officials treat labourers as
aferior peoplc and they do not deal with  the
labour probl with They do
not deal with the labour with proper courtesy.
'rhcyhawr.o:it with labour across the rtable.
ltisthixm.itudcwhidlm-kﬂ hhou.ra.d,p
mant. lndimlabmruxhyiam?n comscious
ufmgjnel.{-mpoctthsnabnutthur wages and
other things.  Therefore, we should sce that
these officials deal with labour properly and
with sympathy.

h
yHF th

LnH.E.C.,Icancitewm:od’mem
whmtheoﬁcialsmimigati.nsthc. hb?u:u-s
to go on strike in ordcrto.dncred:tﬂie
management. These are very serious m-nm
and I request the hon. Minister mloo_k into
:hemandgetthcuthingunquimd into by
the Intelligence Department and whosoever is

! are two-fold, one is coal
mm“hﬂkm’m.iﬂnﬂmm
they are called the bread and butter of the

This country is pasming through asort of
industrial revolution. The happy combina-
tion of iron and coal produces stocl which is
otherwise called a -pivot on which the
industrial advancement and the economic
prosperity of any nation revolves. This
country, after Independ , is graduall
passing through ing some impedi
and coming to a place where serious conside-
ration is a must. ¢

The total requirements of this country in
future development of this nation have been
reported in the report submitted by the
Ministry. On page 4, the report says:

“In the Annual Report for the last
year, the projections of total demand in the
year 1973-74 and 1978-79 both for indi-
genous consumption and for export were
indicated. Taking into account the capacity
of the main producers and secondary pro-
ducers in these years, a gap of 2.07 million

- tonnes of finished steel and 1.8]1 million
tonnes of pig iron was indicated for the
year 1973-74. Similarly, in the year 1978-
79 the gap was expected to be 6.42 million
tonnes of finished steel and 2.98 million
tonnes of pig iron.”
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How are we going to bridge the gap is the
question. According M/s M. N. Dastur—of
course, they have given a detailed project
report about the Salem steel plant—

“A  forecast of the country’s steel
requirements for the Fourth and Fifth
Plan periods will be :

8 million tons of finished steel in 1965-66,
14 million tons in 1970-71 and 21 million
tons in 1975-76 corresponding to 11, 18 and
28 million ingot tons respectively.”

The report on page 5 says as to how they
are going to remove the difficulties and how
they are going to bridge the gap. It says:

“Setting up of additional capacity in
steel in 2 or 3 new stecl plants is also under

'hﬂ .3 dmmr‘ "

letﬁngnpdthm plants for the past so
many years. Still the report claims that it
uaulltmderﬂneoonndu-anmafthnﬁuvan-

ment. “A decision on the location is
to be taken shortly.” Ituanumrlym
ibk of the highest order. For

‘lhe past so many years on behalf of my
Party and on bebalf of Tamil Nadu we have
been clamouring for a steel plant at Salem.
The Ministry’s report says, ‘A decision on
the location is expected to be taken shortly”.}
HEAVY ENGINEERING (SHRI K. C.
PANT): Why do you say that it is irrespon-
sible to clamour for a steel plant ?

SHRI MANOHARAN : So, Sir, about
the Salem steel plant I want to say something
because thereby the entire Parliament can
understand as #p what is happoeing, In 1962
a feasibility report was submitted by a
technical Committee  appointed by the
Government on the basis of which M}sM.N
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technical people of that firm visited India.
They visited almost all parts of the country.
They visited Neyveli. They visited Salem.
They visited Kanchamalai which was the
location recommended by M/s Dastur & Co.
They have submitied a report in which they
have exactly endorsed the view of Mfs Dastur
& Co. But the detailed project report
departs ona very broad point in the sense
that it departs from a conventional integrated
steel works which ploy blast fi

because this particular place does not posses
the metallurgical coal which is required for
manufacturing iron. So, sophisticated method
have been adopted and suggested. So, that
report is still in the cold storage of the
Government of India. The late Chief Minister
of Madras, Thiru C. N. Annadurai was in
Japan and while he was there, the industria-
lists there asked the Chief Minister of Madras
“What happened to your Salem Steel
Plant ?* This is what he replied. I am
reading from the news item. It says:

“Mr. Annadurai who was talking to
" pewsman about his month long foreign
tour, said that the Japanese industrialists
were amazed why the Salem plant had
not yet been started. One firm, he stated,
offered to take Salem irom-ore and in
return give foreign exchange.”

It again says :

~ “The Chief Minister of Madras, Mr.
Annadurai said here today that the indus-
trialists in Japan, with whom he had
discussed the Salem steel project were keen
on collaboration with India and were

pared to extend as far as

forcign exchange was concerned.”

The second thing is this: The most impor-
tant, leading Iron and Steel company of
Japan, Jawata Iron and Steel Company’ had
agreed to help us in the setting up ofa steel
project at Salem and it is interested in  associa-

Dastur & Co. was asked to prepare a detailed
project report.  That report  was submitted in
1964, Not being satisficd with that report,
the Government thought it fit—of course, I
think, jonally to It a Jaf

consultancy firm. A team consisting of five

ting itwelf with the project and it is closcly

g the devel The Di of
t.be(‘ampu.ny, MrYLunura was in Madras
some ycars back and hesaid: 1 quote the
news item :
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“Mr. Y. Limura, Director and General
Manager of Yawata, told newsmen here
today that though their di with
the Government in this connection had
led to no immediate results, his company
would be willing to collaborate if and when
a decision to set up the plant was taken.
In this scnse the matter was ‘pending’ he
observed.”

So, cither the Government must come
forward to do it or give licence to the Govern-
ment of Tamilnadu to have a plant at
Salem but unfortunately nothing was done.
While I demand and say that we want a
Salem Steel Plant, for Heaven's sake, let me
not be misunderstood as a parochial man.
I think, Sir, idering the req ts of
steel and the futurc expansion of steel needs
and the industrial programmes that we have,

h
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have no objection— if Andbra has oneandi
Mysore gets another one, it will be a happiest
day for the country. (Imterruption) 1 don’t
know about Kerala, but if Kerala has facili-
ties let them have, one. Another important
point is that these industries must be allowed
to function.

Another misleading conception which is
deep rooted in the minds of the Government
of India and their thinking is this. Ifany-
body wants to start a steel plant, I think
they are thinking like this that coal must be
here ; iron-ore must be here; water supply
must be here and electricity must be here.
This is an antediluvian theory. This is out-
of-date. Take for example Japan. It
imports iron-ore and also coal. But, still,
théy are exporting finished steel products.
Japan is considered to be the largest steel
producing country in the world. The quality

‘the steel that we are producing is not
and what I say is that we may have a disper-
sal of steel industry all over the country.
While we start a steel plant technical consi-
derations precede regional considerations;
Ido agree with that, but let us not forget
rectification of regional imbalances. That is
onc of the important items or aims in Planning
and that is why we have been demanding
the setting up of the Steel Plant at Salem.
Itis not a big project. When Dastur and
Company submitted the report they have
quoted the involved as Rs. 95 crores.
Whether itis a wise or unwise decision of
devaluation that was done, I don’t know, but
after that it has shotup to Ras. 110 crores.
The stecl plant of Bokaro has already ecaten
into the vital sectors of the economy of the
country and it has already eaten upto the
tune of Rs. 900 crores. According to Mr.
K.C.Pant, I am told, it would shoot up to
Rs. 1200 crores. Ihave no grouse about it.
Of course, if it isa must, we can haveit.
But let not the Government say we don’t
find the money and allow the Salem Steel
project to get itself rusted.

ug:

1 only make this request my hon. friend
and Minister Shri K. C.Pant. For the past
10 or 15 years you have been testing the feel-
ings of the people of Tamilnadu. The rosy
dream of Tamilnadu must come true. I

of steel is also wonderful and the price is
very cheap. The Government should come
out of this rut of their past thinking and must
see the light of day.

I request the Cabinet Minister of Steel
‘here one thing. Itell him here that unless
and until the demand of Tamil Nadu and the
integrated demand of the people of the South
-is met, I am sure that the floodgate of revolu-
tion would be opened. I hape they will do it.

Two more points, and I have done. These
are most important points. My friend, Shri
Ghosh rightly said that therc is autonomy
regarding the public sector undertakings.
But autonomy does not rule out account-
ability. These people think that they can do
anything they like and get away with that.

I am talking about H.S.L. H.S. L. has
its own Chairman. Iwould ' like to say that
the present Chairman is one Shri Chandy
and I think Shri Ghosh might have talked
about this gentleman. He said that for 25
‘days he was out. My understanding is that

“for 27 days he was out and for one two days

heisin Delhi and in Calcutta. Heisall in
the H. S. L. Irequest the hon. Minister to
consider this absolutely bad concentration of
‘all powers which have been completely at
the hands of this gentleman, Shri Chandy.



239 DG. (Min.

{Shri Manoharan]

Not only that. He has created a lot of troub-
les to the General Managers of all these Steel
Plants of the country. For example, it has
come to my knowledge that onc Shri Bhayya
who was a General Manager in the Alloy
Steel Plant, Durgapur was transferred from
there and brought to Calcutta in the sales
section. I have come to know that the Chair-
man is still trying to throw him out from
this place also there by depriving it of the
services of an efficient officer. Let me quote
another example.  Shri Sinba, General
Manager of Rourkela Steel Plant is also being
harassed by the Chairman. And efforts are
being made for shifting this man.

Bhilai Steel Plant has shown remarkable
results. Nowadays there also the General
Manager, Shri Jagapathi is being harassed
by the Chairman and is being forced to leave
the job.

MR. DEPUTY SPEAKER : The hon.
Member has exceeded his time. He should
now conclude.

SHRI MANOHARAN ' : I shall conclude.
Let me tell you somcthing on the commer-
cial side of it. The job of the Chairman is to
supervise the administration of the plant
But this man completely monopolises the
whole lot even in regard to fixing the price,
in regard to appointment of pcople and even
in regard to appointment of chaprasis. He
has taken the whole lot on himself. These
must receive the consideration of the Govern-

ment.

Sir, before 1 conclude my speech-the hon.
Prime Minister if here. I hope that some
historic announcement Wwill be made by the
-Prime Minister to-day. I expect that before
she leaves for Tamil Nadu. I think that if
that announcement is made she will be trea-
ted there as a queen.

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANNING
(SHRIMATI INDIRA GANDHI) May I say,
Sir, that the time for the queen and the king
is over ? I must be rather treated as a human

being.
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The Fourth Five Year Plan has a provision
of Rs. 110 crores for the development of new
steel plants during the current Plan period.
Government have decided that work should
be started during this Plan period on two
integrated plants for the production of mild
steel, and the third ome for special stecls.
Various alternative sites have been examined
for this purpose both from the point of view
of techno-cconomic suitability and from that
of regional development.

Taking into account the advantages of
locating a steel plant in the proximity ofa
port, which should facilitate the export of
steel products as well as the import, to the
extent necessary, of the required raw mate-
rials, Government have decided that one
of the new steel plants which is to be taken
up during the Fourth Plan period should be
located in the coastal region of Visakha-
patnam.

SHRI CHENGALRAYA NAIDU :
are very grateful and thankful to her.

We

SHRIMATI INDIRA GANDHI There
are vast resources of iron ore of high quality
around Hospet which in the absence of a
steel plant in the area are, at present, being
utilised only partially for export purposes.
To use this raw material resource adequately,
and at the same time, to develop the indus-
trial potential of the area, it has been decided
that a steel plant should be constructed in the
Hospet area in the State of Mysore.

The proposed plants at Hospet and Visa-
khapatnam will mainly produce mild steel.
There is, he , a iderable d d
in the country for special steels and a good
deal of this demand is from the States of
Tamil Nadu and Mysore, where there are a
large pumber of consuming units for such
steel, engaged in the facture of engi
ring goods, including automobiles and auto-
mobile ancillaries. To meet this demapd,
and also to encourage further industrial deve-
lopment of the area, Government have
decided to locate a . special steels plant in the
District of Salem based on the local iron and
Neyveli lignite.
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Government propose to initiate the neces-

sary preliminary work on these three steel

plants within the Fourth Plan Period and

with the utmost expedition.

~ AN HON. MEMBER : When docs the

Fourth Plan start ?

SHRIMATI INDIRA GANDHI :
already started.

It has

As the new steel plants are to be designed
by Indian engi and the equip is
to be manufactured in India, the programme
of construction and erection will have to be
suitably drawn up to fit in with the availabi-
lity of technical personnel and the manu-
facturing capacities of the engineering units
which would be called upon to supply the
bulk of the equipment for these plants.

With the growing strength of the country's
industry and economy, the demand for steel
will progressively increase in future. Omna
, it is expected that the capa-
city for steel-making will have to be doubled
every ten years. New steel plants may, there-
fore, have to be erected apart from the three
now decided.

As regards the location of future steel
plants, we are fortunate in having a number
of other sites which are prima facie suitable
for such development. These will be taken
into consideration in the process of rapid
development of the steel industry which we
now envisage,

SHRI 5. KUNDU
about Orissa ?

SHRI SRINIBAS MISRA (Cuttack) :
They will export iron ore from there outside ?

Aest

(Balasore) : What

SHRI S. KUNDU : We have been writing
letters and making representations. There
is cheap labour available. There is a big
port, Pradeep. Orissa is a most backward
State. Still no mention is made about a
steel plant there.

SHRI TENNETI VISHWANATHAM
(Visakhapatnam) : On behalf of Tamil
Nadu, Andhra Pradesh and Mysore, may I
convey my congratulations and thanks to the
Prime Minister and also to  Shri Swaran Singh

CHAITRA 27, 1892 (S4K4)

Stoel and Heary Eng.) 242

and Shri K. C. Pant on this quick decision
they have made ? Although late -after 8
years, still it is a decision on which we cong-
ratulate here,

MR. DEPUTY SPEAKER It is not
customary to have a debate or questions after
a Minister has made a statement,

SHRI S. KUNDU : Clarification.

Mr. DEPUTY SPEAKER : In this case,
the Prime Minister has only intervened to
make an announcement. The Minister in

charge has yet to reply.

I hope all your points will be meet at that
time.

SHRI 8. KUNDU: You will understand
our agony. I want a little clarification
from the the Prime Minister. She said other
sites would be considered in the Fourth Plan.
There are sites in Orissa at Nayagarh and
Boni. Let hersay whether she will consider
them. We want all these steel plants to be
based on ic  and donal i
Therc should not be any political interest.
I can bet that any steel plant in Orissa will
be only on economic comsideration and
nothing else. It will be cheaper than all the
steel plants in India.

SHRI MANOHARAN : What
Rourkela? That is not in Orissa ?

about

'SHRI SRINIBAS MISRA : You cannot
‘expect to get ore and manufacture there,

SHRIMATI INDIRA GANDHI : He has
made his point. The Minister will reply to
him.

SHRI S. R. DAMANI (Sholapur) : The
production of the steel plants in the Fourth
Plan has shown slight improvement, but
against our rated capacity of 5.9 million
tonnes, the actual production this year is a
little leas than 4 million tonnes. That means
that the plants are working at the rate of 66
per cent efficiency. Thus, in the public sector
we are utilising two-thirds of the capacity
leaving one-third unutilised, while in' the
private sector the efficiency is about 99 per
cent. This is the main reason why Hindus-
tan Steel is not able to make any profit and
‘is incurring losses. When youare producing
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one-third less than the rated capacity, how
can the plant make any prqﬁt ?

Let us sec the reasons why production is
so much less and who is responsible for this.
According to the Report, the main trouble
is that labour is not cooperating. This is
evident from the fact that in Rourkela
1,72,592 man hours have been lost during the
year. In Bhilai 31, 885 man-hours were lost.
In Durgapur it is shocking and the figure is
3,84,760 man-hours lost. If there is so
much loss of production, how can the steel
plants make any profit ?

Not only during this year, but from the
very beginning, from the time the plants
came into production, the labour non-coope-
ration trouble has been continuing. On the
one side, our friends in the opposition are
criticising the loss on the steel plants, on the
other side they are not co-operating in increas-
ing production, but are always trying to
create some troubl The is
losing its energies in  solving the labour prob-
lems. If one problem is solved, a second
one comes up and if thatis solved, a third
one comes up. This has become continuous
and the are always busy in
solving the labour problems, and as such up
till now the steel plants could not achicve
their rated capacity. This is a national loss.

There is acute shortage of steel. If the
plants had worked to capacity, the country
would have produced at least 1.9 million
tonnes more of steel. Because of acute
shortage, the country had to import Rs. 100
crores of steel.

MR. DEPUTY SPEAKER : He can con-
tinue on Monday.

15.59 hrs.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
SIXTY-FIRST REPORT
SHRI M. G. UIKEY (Mandla) :
to move:

1 beg

“That this House do agree with Sixty-
first Report of the Committee on Private
Members’ Bills and Resolutions p {
to the House on the 14th April, 1970.”
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16 hrs.

MR. DEPUTY SPEAKER : The question
is:

“That this House do agree with the
Sixty-first Report of the Committee on
Private Members’ Bills and Resolutions
presented to the House on the 14th April
1970.”

The motion was adopted.
16.01 hrs.

RESOLUTION RE: UNEMPLOYMENT
PROBLEM—Contd.

MR. DEPUTY SPEAKER : We shall take
up Dr. Ram Subhag Singh’s Resolution
now. We have allotted two hours to this
Resolution but we have already taken 2}
hours. Quite a number of Members want
to spcak and some of them are from parties
which have already spoken. I think we
should first give a chance to Members from
parties which have not spoken. Mr.
Abraham is to continue his speech but he is
not there.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : Our amendments are there ; we
want to say a few words on them.

MR. DEPUTY SPEAKER We  shall
come to that later on. Shri Samar Guha—
he is not there. Shri S. C. Jha.

SHRI  SEZHIYAN (Kumbakonam) :
While I accept the importance of this reso-
lution, I may point out that we have exceeded
the time allotted for it, namely, two hours;
we have actually taken 2} hours. Ifwe can
conclude the discussion on this resolution,
before 4.25 p. m. and allow two hours for the
resolution of Mr. P. Ramamurti I think
that my resolution which is the third in the
order paper will have some chance of being
taken up and discussed. Therefore, I want
you to allow me at least a minute or two
just to move my resolution ; otherwise it is
very difficult to come on the order paper
again as it will lapse today. The chances
of its coming up again are highly improbable.

MR. DEPUTY SPEAKER: I shall consi-
der the rules and see if rules permit it.



